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Delicencing of car/sugar industries

505. SHR! VITHALBHAI M.
PATEL : Wil (he PRIME MINI-
STER be pleased 1o state

,(’3) wiivt e the reasons for net
dclicencing car  ¢nd sugar industries
i1 the New Indusirizi Policy ; and

(b) w!lether there is any proposal
for delicencing car end  sugar
industries ?

THE MINISTER OF STATE
IN THE MINISTRY OF INDUSTRY
(SHR] P. J. KURIEN): (2) Underthe
New Industrial policy, industrial
licencing has  been abolished for all
industries except for a short list of
18 industries included in Anmex I
to the statement on Industrial Policy.
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These industries which include sugar
and motor cafs comtinue to be
subject to compulsory licensing for
reasons relating to social, environ-
mental or public health considerations
and elitist consumption.

(b) No, Sit.

Electric Locomotives Contract for
Asea Brown Boveri

506. DR. SANJAYA SINH ¢
Will ithe PRIME MINISTER be
pleased to state :

(2) whether it is 2 fact that the
Bhart Heavy Electricals Limited
(BHEL) has lostout to the multi-
nagienal Asea Brown Boveri (ABB)
on zn estimated Rs. 500 erores
coniract for procurement and pro-
dugtion cfeloctric locemotives for the
Railways ; if sc, what are the detaiis
thereof ;

(b) whether 1t is also a fact tha
the Bharat Heavy Electricals Limited

have made represcntation to ihe
Prime Minister in this regard;
(©) if so, what are (hc details

therecf : and

(d) What steps Government pro-
pose (0 take to save the Bharat Heavy
Electricals Limited which is reported
‘0 be in dire fimancial sitaits 2

THE MINISTER OF STATE IN
THE MINISTRY OF [NDUSTRY
(SHRI P, K. THUNGON) : (a) No

contract has been piaced by the
Raijlways so far.

(b) No, Sir.

(¢) Question does not arise.

(d) BHEL is a profit making
Company. However, present low

order book position of the Company
is a matter of concern. The capacity
utilisation iw BHEL is under constant
review bythe Govt, in orderto ensure
that the manufacturing facilities
avajlable with the company are
adequately utilised.



